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CuBinaet level  Cnariif  Betwea 
Mefasi u< Mahwal 8tittm

(N. B. Rly.)

«M. Shri K. M. Madhakar: Will the 
Minister of Railways be  pleased to 
atate:

(a) whether it is a fact that a pro
posal to establish an unmanned level 
crossing at Cb. 398 (KM 131/11) bet
ween Mehsi  and Mahwal Railway 
Stations of the North Eastern Rail
way) on the request  of Mukhiya of 
Gram  Panchayat  Bhakhari,  DistL 
Ghamparan, Bihar, was finalised  >*nd 
a balance of Rs. 244/- was deposited 
by the party concerned; and

(b) if so, the reasons for not carry
ing out the work so far?

The  Minister  of  Railways  (Shri 
C. M. Foonacha): (a) es.

(b)   The proposed unmanned level 
crossing is a deposit' work.  Under 
the extant rules, the party requiring 
the facility has also to agree to bear 
the cost of future upgrading, replace
ment etc. of such level crossings. This 
aspect is now under flnalisation bet
ween the Railway Administration and 
the sponsoring party.

As soon as all  these preliminaries 
are accepted and an agreement exe
cuted, the Railway will plan the work 
for execution.

Halt SUtfm at CMsiaii|«a-Hu4i

4*1. Shri S. M. SMMayya: Will the 
Minister of Bailways be pleased  to 
atate:
(j») whether  the  onal  Railway 

Users’ consultative Committee, South
ern Railway had recommended for tbe 
re-opening of bait  at Chinnadagudi- 
Hondi  in   Mysore-Chamarajanagar 
Section in 1966-66;
(b) if ao, when the halt is likely to 

be re opened; and
(c) if nut, the reasons therefor?

Tbe Mlttlir M Railways (Shri C. 
M. IM Mkt): (a) es.

(b)  and <c). Tbe proposal was exa
mined bat could not be Accepted for 
want of adequate tnflc cad financial 
justification.

Reservation of Vaoaaetns (tor B.C. and 
8.T.

49*. Shri S. M. SiMayya: Will the . 
Minister of Railways he pleased  to
state:

(a) the number of vacancies reserv
ed for Scheduled Castes and Scheduled 
Tribes in class III and IV on each of 
the Railways in 1966-67; and

(b) the number out of them filled 
up?

The M tala ter of Railways (Shri C- 
M. Foonacha): (a) and (b). Informa
tion is being collected and will be 
placed on the Table of the Sabha.

AU India Railway Ministerial Staff 
Aaaootati

493. Shri Sheopojan Shastri:
Shri MMttm Liaaaye:
Shri KaneAwar Singh:
Shri I. U. Patel:

Will the Minister of Railways  be- 
pleased to state:
(a) whether Government’s attention- 

has been drawn to the resolutions an& 
demands framed at the 11th Confer
ence of the All India Railways Mini
sterial Staff Association held at  the- 
end of last year;
(b) whether any assurances  have 

been given to the said union  about 
sympathetic consideration of  their 
demands; and
(c) if so, the action taken so far to 

meet these demands?

The Minister of Railway* (Shri C. 
M. Peenacfca): (a) es.

(b) No assurance was given by the 
Minister for Railways.

(c) This does not arise in view at 
reply to part (b).
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